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shri J. P. Sharma,(3J)
| The review applicent, who ares the original
applican® in this case, haw filed review against
the judgement delivered in 0A 563 of 1988. The 04
was decided vide order dated 3.12.91 presided zwer
by Hon'ble Shri Ram Pél Singh,Vice Chairman(J) along
with Administrative Member Shri 1. P. Gupta. Against
> the aforesaid judgement, the Revisuw Application No.7/5.2
was filed which was considered by the same Bench «and
was dismissed by the sams Bench on 17.2.92. Certain
Mhs No.179/592, 180/93 and 1065/93 were also Filed in
that RA.7/92 by Ghich the judgement dated 17.2.92
was recalled wand RA,7/92 has bsen ]isted For hesring.
Shri Be 3. Mainee, counsel Ffor the applicants has Just
arrived. Shri Maines gave a statement at the har

that he is not pressing the RA as he has ngt besr

instructed by the applicént for pressing the same.

2 The FRevigy application, therefore, is dismissad

as withdrawn.
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